
fa

fatft

fm%



9 Oral Answers CHAITRA 25, 1904 ( SAKA)  Oral ^iisujers io

SHRI G. M . BANATWAJLLA: Sir,

India has indeed made great efforts along 

with other non-aligned countries, for 
bringing about the cessation o f hostilites 

between Irak and Iran. And these laud-
able joint efforts have evoked world-wide 
appreciation. But apart from these joint 

efforts with other non-aligned countries, I 
would like the hon. M inister to tell this 

House if we have made any separate, indi-

vidual attempts also to bring about the 
cessation of hostilities— specially in, view 

of the fact that we have the good fortune 

of having very good relations, friendly 

relations with both Iraq  and Iran; and of 

the fact that India is a  very great country 

that has always given the message of 

pcace of the world at all times.

SHRI P. V. NARASIM HA RAO: I

think I have answered this aspect o f the 
question more than once in this House, I  

have submitted to the H ouse that when 
we are part of a group which is m aking 

efforts, coordinated efforts, concentrated ef-
forts, concerted efforts, it would not be very 

appropriate for one of these four countries 
to  try  and make any solo effort as such. 

However, as the hon. M em ber has point-
ed out, we have very, very good relations 

with both the countries. W e also have on-

going bilateral discussions with both the 

countries. I t is n o t only on the conflict, 

bu t-on  several other m atters that we have 

on-going dialogues w ith these two coun-

tries. N aturally, when we ta lk  to them, we 

would not be keeping out any m atter, 

including the conflict. Therefore, in  a  
general way, we do have a dialogue on 

the conflict also, when we talk with them;

but the H ouse will appreciate that we 
have to prim arily concentrate o n  the

effort of the group; and ou r own effort

will have to  be a part and parcel of the 
effort o f the group. .

SH R I G. M. BANATW ALLA: Recent-
ly, a  meeting took place in Kuwait also; 
and our hon. M inister attended that meet-
ing. H e has said that fuller reports are 
awaited. Now, there have been protracted 
discussions and protracted negotiations, 
because o f the nature of the matter. How-
ever, the hon. M inister will at least be 
able to give us some indication whether, 
as a  result of these protracted negotiations 
and discussions, any progress has been 
made, appreciable progress ha's been made, 
in bringing the differences to bring about 
the cessation, o t hostilities; and in addi-
tion, give some idea of the discussions 
that took place in  Kuwait, as he may 
consider appropriate at the juncture—  
because, in view of the delicate issue, we 
would not like to pressurize on the suh- 
ject.

SHRI P. V. N ARASIM HA RA O: On 
an issue like this, there are two kinds 
of progress—one is the positive progress, 
in the sense that we find a solution, or we 
find certain lines on which a solution could 
be found. We ta lk , to both the parties. 
They agree; and then we take the next 
step. T hat is norm ally what we under-
stand by a positive kind of progress. But 
there is another kind of progress, which 
is equally im portant and equally valuable 
to us. M ore than one year has passed; 
and even now we continue our efforts, 
w ith the full cooperation o f both  the 
parties. They have not said tha t we are 
not welcome; they have not said that they 
are not go ing" to consider our proposal. 
Proposal after proposal has been placed 
before them  and they have considered 
these. It is a  different m atter that neither 
o f them  have found any proposal accept-
able in  their own circumstances. T hat is a 
different story altogether. So, the progress 
which has been maintained throughout 
these m onths is the progress o f the second 
kind in the sense that even now for the 
fourth  time a visit has taken {dace, dis-
cussions have taken place. U nfortunately, 
I  could not go because Parliam ent is in 
session. I  had to  come back. I  have sent
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my Secretary who is dealing with this mat-
ter along wiih the group. We arc expect-
ing fuller reports id  a day o r two, because 
the Secretary had to go to Saudi Arabia 
from  Iraq. He has not come back. So, 1 
will t>c able to take the House into con-
fidence if there is anything to report after 
I myself receive the report.

SHRI CH ITTA  BASU: Recently, the 
hoQ. Minister in Bahrain made a state-
ment saying that his efforts would be to 
reconstitute a non-aligned drive to bring 
peace between Iran and Iraq. Recently, 
the Prime M inister of the country has also 
made a  statement saying that the dispute 
between Iran and Iraq be resolved on  the 
basis of the United Nations Charter at 
the noa-aligned movement. Having regard 
to  these desires o f the Government on this 
subject, may I know from the hon. M inis-
ter whether there has been any effort on 
the part of our Government to evolve a 
working proposal for the resolution of the 
dispute between the two friendly coun-
tries: if so, would he be in a  position to 
give an indication o f the context o f that 
working group? Recently, you know that 
Iran has expressed unequivocally its oppo-
sition towards holding the Summit, N on-
aligned Summit at Baghdad in Septem-
ber. Does the G overnment think it desir-
able to suggest the change of the venue in 
order to ensure thd involvement of Iran 
in the peace talks and also in further 
dialogue for the resolution of the dispute?

SHRI P. V. NARASIM HA RAO. I 
cannot see any distinction between a pro-
posal and a working proposal. If a pro-
posal doe's not work, then it is n o t a pro-
posal. So, we have been thinking of seve-
ral proposals, discussing several proposals.
I would not naturally go into details
because that is hardly necessary; and on 
u very sensitive m atter like this, it i*s not 
good for us to start discussing proposals 
here while they have to be discussed else-
where. On the second question, the Sum-
mit in Baghdad is on, It is a decision
taken by the previous Summit at Havana.
So, there is hardly anything more to be 
said about it.

SHRI M ADHAVRAO SCINDTA: The
recent dram atic change in the Iran-Iraq

situation could prove significant in rhe 
overall context keeping in mind the report 
that the Iranian forces have succeeded in 
almost wiping out the Iraq fourth  army. 
I would like to know from  the hon. 
M inister whether there has been a con-
siderable hardening of the Iraniaji attitude 
as a result; and whether this may prove 
to be a major hurdle in bringing the two 
countries to the negotiating table. Con-
versely, may I know whether President 
Saddam Hussain’s speech to the Iraqi P ar-
liament on Sunday, the I l th  April in 
which he said, "Iraq is ready to withdraw 
from Iranian territory as' o f  this moment, 
but who will provide such guarantee that 
the Iranians will not cross into Iraqi terri-
tory”, shows a change in the Iraqi attitude 
conducive to an overall settlem*nt and to 
the success of the efforts of the Non-align-
ed Committee to bring about a settlement; 
and whether this signifies a new ray o f 
hope; and  whether this would encourage 
the Non-aligned Committee to renew their 
flagging spirits and redouble their effort in 
bringing about a settlement of the dispute.

SHRI P. V. NARASIMHA RAO; If wc 
consider the number of times we have 
visited and the number of meetings wc have 
had so far, the suggestion of flagging 
spirits would stand contradicted. Sir, 
our proposals— let me assure the House—  
are based on  merit and not on the fluctu-
ating fortunes of the sides in the battle-
field. It would be a very wrong approach, 
if we had oriented our proposals to who 
is winning at a particular moment. That 
is not our approach at all and rightly so. 
If, there have been certain victories to 
one side at a  given moment, there could 
be one of two consequences; one the atti-
tude on that side could either harden o r 
it may soften because at a time of victory 
there is also the tendency to be magnani-
mous, and tha t is what the G roup is try-
ing So bring about by way of a  change in 
the attitude of the parties concerned.

So fa r  os the other side is concerned, 
whatever the hon. M ember read from  the 
Statement of President Saddam Hussain 
is not a new position, it was a position 
which we knew about throughout, which 
was placed before us even a t the time of 
our first visit. So, there is nothing n^w in
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SHRI R. L. BHATIA: We do appre-
ciate the efforts made by the Indian G o v t  

em inent in revolving this conflict jftlong 
with .the other friends of the non-aligned 
countries. M ay 1 know from  the hon. 
Minister, what were the points o f conflict 
which have been resolved and which re- 
piuin to be resolved by negotiations or 
further efforts?

SHRI P V. NARASIM HA RAO: It is 
a whole package. It is very difficult for 
m . lu unpack the package at the moment.

SHRI KRISHNA CH AN D RA  HAL- 
DHR: I want to know from  the hon. M in-
uter, whether in the Non-Aligned G roup 
w.hich is trying to bring about peace bet-
ween Iran and Iraq, a proposal has been 
discussed to resolve this conflict, whether 
th i Government of India has made a  pro- 
nt>s») that before the discussion takes 
place, the two counlries— Irac and Iraq— 
should go beyond lheir past conflict, to 
the line of conflict before the conflict war 
started. I want to know if such a proposal 
viffis made and wnat was fhe leaction of 
I run and Irai]?

SHRI P. V. WARASiMHA RAO: As I 
said, it won id ro t be proper to go in*o 
ihe details of the p ro p o lis  given from 
t'« ’e to tirrr, but nal.i.aliy  the aspect 
vV ch the hen. Member has referred to 
wui;!d normally— and naturally— uccir to 
tnyonc who wan-, to formulate a proposal-

M R .  S ^ H A K I . R -  Shii R.iie^h K u m a r  
Sinflh.

SHRI KRISHNA CHANDRA HAL-
OER; What is the reaction of Iran and 
Iraq?

MR. SPEAKER: &hri Rfljesh Kumar 
S iath .

Review Committee on Working of 
AY1MS New Delhi

4-
"713. SHRI RAJESH KUMAR 

SIN G H :
SHRI RAM VILAS PAS W AN:

Will the M inister of H EA LTH  AND 
FAM ILY  W ELFA RE be pleased to state:

(a ) whether Government have since 
taken decisions on the Report o f the 
Empowered Committee the recom-

mendations of the Review Committee 
appointed to go into the working of A ll 
Tndia Institute o f Medical Sciences, New 
Delhi; and

(b ) if so t the details thereof?

T H E  M INISTER OF H EA LTH  A N D  
FAM ILY W ELFA RE (SH R I U. SH A N -
KAR AN A N D ) : (a ) a n ^  (b ) ; The
report of the Empowered Committee is 
being examined fo r arriving at appro-
priate decisions in regard to its various 
recommendations.
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['he Committee felt that the original 
purpose for which they were set up—  
All India Institute of M edical Sciences 
and the Post G raduate Institute, Chandi-
garh, they were set up—-has not been 
fulfilled. They want teaching at the 
undergraduate level to be Shifted out and 
refresher courses for practising doctors 
all over the country to be started.
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